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Prescnt

C.P No. 1 156/(MAH)/2017
CA No.

SHRI M,K, SHRAWAT
MEMBER (J)

SHRI ASHOK KUMAR MISHRA
MEMBER (T)

ATTENDENCE-CUM-ORDER SHEE"T OF THE HEARING OF MUMBAI BENCH OF

THE NATIONAL COMPAI.IY LAw TRIBUNAL ON 12.07.2017
I t'^

NAME OF THE PARTIES: Hasmukh N. Shah & Associates fLP
V/s. ^ ./

Victoria Enterprises Limited Vt

SECTION OF THE COMPANIES ACT: I & BP Codc 2016

S. No NAME DESICJNATION SICiNATURE

1

2

3

COMMON ORDER
T.C.P. No. 1156/I&BP/ CLT/MB/MAH/2017
T.C.P. No. 1U1lI&BP/NCLT/MB/MAH /2017
T,C,P. No, U72lI&BPlNCLT/MB/MAH/2017
T.C.P. No. U73lI&BP/NCLT/MB/MAH/2017

None present. All four are connected matters.

Although Form No. 5 under I&BP Code have been issued on 29.06.2017 no

one is present from the side of the Petitioner/Operational Creditor is present.

In the absence of the Petitioner, matters are to be listed for hearing on

2L,O8.20L7.

Registry is directed issue notice intimating the next date of hearing

mar Mishra
Member (Technical)
Dated: 12.07.2017.

M.K. Shrawat
Memb€r (ludicial)

NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH. MUMBAI

CORAM:

4.
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